
Corarn : Hontble ML. P.M. Trivedi 	: Vice Chairman 
Hon'ble Mr. P.4. Josh! 	Judicial ;Iernber 

22.9.1987 

Learned advocates Mr.Erahmbhatt, Mr.N.S.heth and 
Mr.J.D.Ajmera for the applicant and the rm•spondents 
appear. Reply has been filed and the rejoinder also 
filed. Application admitted. The case is adjourned 
for final hearing on 25th September, 1987. Interim relief 
to Continue. 

(P .H.Trived.i) 
Vice Ct airman 

(?. 
Judic 
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CORAM : H0N'LLE MR P H TRIVEDI : VICE CHAIRhAN 

25/09/1987 

Mr P N Ajrnera for Mr J D Ajmera for the respondents 

request time. Mr Brahrn1 -iatt for Mr N S Sheth for the applicant 

also has asked for time. The case is adjourned to 9th October, 

1987. Interim relief to continue. 

( P H TRIVEDI ) 
VICE CHAIRMAN 
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3Rii ; HJN'bLE iii.. P.I. 12iIVJJI : VICE CHIAN 

r. Lrahrrhtt 	erd for Ir. LT3.E1-ieth 1erned coune1 

i1icant. iJr•  J.. jrnera apeared for the resoondent. 

ahrnbhatt stotes thot the o1icont 7u1d Like to withdraw 

- 'ermision, :Jlowed. The cese is disposed of. 
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